GOVERNMENT OF INDIA
MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT
LOK SARIIA

UNSTARRED QUESTION NO. 1708
TO BE ANSWERED ON 06.03.2(18

CENTRAL SECTOR/CENTRALLY SPONSORED SCHEMLES
1708. SHRI SANICAR PRASAD DATTA:
Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to state:

(a) the funds allocated and utilized under vatious central sector/centrally sponsored schemes of
this Ministry during the last (hree years, Scheme-wisc:

(b) the numiber of peopie bencfitted under these schemes during the said period, State/UT-wise;

(¢} whether the Government has conduected any evaluation/review of the said schemes in recent
years, if so, the details and outcome thereof: and

(d) if nol, ihe steps proposed (o be taken to review such schemes in tune with the changing
times?

ANSWER

MINISTER OF STATE FOR SOCIAL JUSTICE AND EMPOWERMENT
(SHRI RAMDAS ATHAWALE)

(a}: Scheme-wise details of funds alloeated and wtilized under various Central Scetor / Centrally
Sponsored Schemes of the Ministry during the last three years are at Annexurc-1,

(b): Statc/UT-wise delails of bencficiaries under these schemes during the last three years are at
Aunnexurc-Il,

(¢} & (d): Government has condueted third party evaluation studies of the major Cenlral Sector /

Centrally Sponsored Schemes of the Ministry, the details are at Annexurc-111.
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ANNEXURE-I

Referred to in reply to part (a) of Lok Sabha Unstarred Question No.1708 for answer

on 6-3-2018 by Shri Sankar Prasad Datta,

Sponsored Schemes.

Scheme wise funds allocated and ntilised

of Ministry of Social Justice & Empowernent

MP regarding Central Sector / Centrally

under Ceniral Sector/ Central Sponsored Schemes

Rs in Lalkh
S | Name of the Scheme 2014-15 _ 2015-16 2016-17
No. Funds Funds unds Funds T'undls Funds
allocated | released/ | allocated | released/ | allocated released/
utilised utilised ufilised
1 Babu Jagjivan Ram | 7500.00 2314 7500 48.97 4500 3500
Chhattrawas Yojna
2 | Free Coaching for SC and 1204 814 1200 682 2500 150
QBC Students ]
3 | Top Class Education for SC 2100 1938 2142 2977 2100 2850
Students )
4 | Upgradation of Merit of SC 500 286 400 275 300 130
atudents
5 Special Central Assistant to 106000 | 66453.37 | 110744.00 | 51820.17 80000 | 65171.35
Scheduled Cast sub Plan
6 Grant in aid 1o Voluntary 5000 | 190270 3100 4989.77 5000 6999.55
Qrganization working for
Scheduled Casie
7 Scheduled Castes 2000 2000 2000 2000 2000 2000
Development Corporation
8 Post Matric Scholarship for | 150000 196337 159900 221388 [ 279100 279876
Scheduled Caste
9 | Pre Matric Scholarship to 1000 on 1000 242 200 188
the childrer of those
engaged in  occupations
involving cleaning  and
prone to health hazards
10 | implementation of the 000 | 1473935 Q075.00 | 11907.00 | 1500000 [ 22256.00
Protection of Civil Rights
Act, 1955  and  the
Scheduled Castes and the
Scheduled
Tribes  (Prevention  of
Atrocities} Act, 1989.
11 | Pre Matric Scholarship for 20000 51403 84200 32470 55000 50615
Scheduled Caste
12 | National Fellowship for 20000 14884 20055 20055 20000 19600
Scheduled Caste students
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Mational Overseas
Scholarship for Scheduled
Caste

012

878

1500

1345

1500

1402

14

Self Empioyment Scheme
for  Rehabilitation  of
Manual Scavengers

44800

00

47019

G0

1000

{0

15

Pradhan  Mantri  Adarsh

Gram Yojana

3000

00

19582

00

0268

40

16

Pre-Maric  Scholarship to
Other  Backward Class
(OBC)

15000

10955.66

15000

12078.77

14200

12913.52

17

Post-Maric Schoiarship to
Other Backward Class
(OBC}

78500

78053

88300

82275.27

88500

87387.83

18

Dr, Ambedkar Post Malric
Scholarship to
Economically  Backward
(Class

950

50.00

950

[000.00

1600

1512.00

19

Dr. Ambedkar Pre-Matric
and Post-Mafric
Scholarship to De Notified
Tribe

500

350.00

500

450,00

430

450,00

20

Skill
OBCs/

Assistarice foi
Development  of
DNTsf ERCs

600

448.61

612

502,15

400

8038.82

2i

Constiuction of Hostel for
OBC Boys and Girls

4500

3021.46

4500

4029,49

4000

4000.00

22

Dr.  Ambedkar Central
Sector Scheme of Inlerest
Subsidy on educational loan
for Overseas Studies for
OBC/EBC.

600

90

666

100

200

290

23

National Fellowship for
OBCs and EBCs

1100

943

620

1830

2700

2700

24

Inteprated Programme for
Older Persons (IPOP)

48

9,58

NA

8.67

NA

14,07

23

Financiai Assistance in the
field of Social Defence

300

365

300

300

300

300

26.

Agsistance fo  Disabled
Persons for Purchase/Fitting
of Aids and Appliances
(ADIP) Scheme,

11000

1G128

15140}

13116

17000

17000

27

Deendayal Disabled
Rehabilitation Scheme

10200

S008.04

6599.37

J018.99

4497.00

4500.00

28

Indian Spinal Injury Centre

200

180

200

200

200

200

29

Scheme for Implementation
of Persons with Disabilities

0141

4309

9500

6042

19300

18683

Act, 1955 (SIPDA).




- ANNEXURE-H
Referred to in reply to part (b) of Lok Sabha Unstarred Question Ne.1708 for answer
on 6-3-2018 by Shri Sankar Prasad Datta, MP regarding Central Sector / Centrally
Sponsored Schemes.

Number of Beneficiaries usnder various Central Sector/ Central Sponsored Schemes of
Ministry of Social Justice & Empowerment during the years 2014-15, 2015-16 and 2016-17,

Scheme of “Babu Jagjivan Ram Chhattrawves Yojua®
83N | Mame of the States/UTs 201415 2015-16 2016-17
0.
No. of No. of No. of
Beneficiaries Beneficiaries Beneficiaries
: Andhra Pradesh 0 220 0
2 Haryana R0 300 0
3 Himachal Pradesh. 1 200 0
4 Kerala &0 0 L
5 Madhya Pradesh, 0 ¢ 1000
6 Meharaghtra 276 106 0
7 Manipur 450 205 0
8 Origsa 0 100 270
9 Punjab 235 152 300
I Rajasthan 200 450 0
11 Sikkim ¢ 200 0
12 Tripura 0 100 150
13 West Bengal 300 200 200
Tatal 1601 2227 1920
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Scheme of “Upgradation of Merit of SC Stndents”
SL.No. | Name of the State/lU T | 2014-15 2015-16 2(l6-17
2014-135
No. of No. of MNo. of beneficiaries
eneficiaries beneficiaries
1 Chhattisgarh 39 {0 0
2 Daman & Diu 4 0 0
3 Gujarat 0 188 f)
Haryana 29 27 28
5 Himgchal Pradesh 11 1o 18
G Karnataka ¢ 135 0
Keralg Gl 69 b
Madhya Pradesh 542 692 594
9 Rajasthan b4 40 34
10 Sikkim 36 43 52
11 Tripura 84 { 52
12 Hiarakhand 20 18 14
13 Ultar Pradesh 379 ] ]
Total 1554 1283 g1z

Schieme of “Top Class Edueation for 8C students”
51 Mo, # Name of 2014-15 2015-14 201e6-17
State/UT No. of No. of No. of
Beneficiarics beneficiaries beneficinries
1568 1911 2033

# Grant-in-gid is released under the seheme fo the notified institutes and not to the State GovernmentsfUT
* Administrations. Note: State-wise allocation is not made under the Scheme

-



National Fellowship for Scheduled Caste Students

2014-15 2015-16 2016-17
No. of beneficiaries | No. of beneficiaries | No. of beneficiaries
2000 2000 2000

National Overseas Scholarship for Scheduled Caste

Students
2014-15 2015-16 2016-17
No. of beneficiaries | No. of beneficiaries | No. of beneficiaries
59 50 108
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Beneficiaries

*National Fellowship for Other Backward Classcs/EBCs”
SLNo. Name of 2014-15 2015-16 2016-17
the L
State/UT No, of MNo. of beneficiaries No. of beneficlarics
Beneficiaries
300 600 300
“Free Coaching for SC and OBC students”
SLNg, H#Name of 2014-15 2015-10 2010-17
the No. of No, of heneficiaries | No. of benefieiarios
StateTT

G126

4300

250

% Grant-in-aid is released under the scheme to the empanedled institutions and not to the
State Governments/UT Administrations,

Mote: State-wlse allocation is not made under the Scheme
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Scheme of Special Central Assistance to Scheduled Caste Sub-Plan

2014-15 2015-16 2016-17
S Na, of Beneficiaries Totak No. of Beneficiaries Total MNo. m;. mm.nmmnmm..mﬂ Tokal
Sates/TIT= beneficizries aszisted beneficiaries assisted bepeficiaries | assisted onder
No. under Skill under under Skjll under under Skill subsidy
Training subsidy Training subsidy Trainine
Programmes Programmes Programmes
Andhra o
1 Pradesh NE 51776 51776 588 36676 37264 5604 43262 48866
2 | Assam - NR 19056 19056 NR 7490 7490 NR 5067 5067
3 Rihar NE 24302 24302 ~HWR 79749 797449 .. NE NR NR
4 Chattisgarh 646 21246 21892 659 0326 10485 575 13084 13659
5 (rujarat 337 7785 8622 SO0 8047 8947 NR NE NR
¢ | Haryapa 3443 79219 82682 507 7089 7596 ‘NR | NR. NR.
Himachal
7 Pradesh 1073 16087 11166 1413 83404 84817 275 59795 60070 |
Jammu & - C
8 K.ashmir NE - NE. . NE. "NR NER. NE NER. WER NR
9 Jharkhand 399 12367 12766 745 11687 12432 NR 5797 5797
10 | Kamataka NR 43049 | 43049 12778 69965 82747 6278 11646 17624
11 Kerzla NR 6373 6373 1043 11530 12573 2408 NR 2408
Madhya
12 | Pradesh 4435 40462 44897 4600 4601 o201 1231 6339 570
13 Maharashira 2510 BEHS Q175 1258 9512 10810 2322 NRE 2322
14 | Odisha 4049 17390 21439 15894 13681 29575 NRK 9903 9903
15 | Punjab 5392 TZ75 12667 5635 3623 11258 5033 12215 1724%
16 Eajasthan 346 46410 46054 1394 25247 26641 NR NR NWE
17 | Sikkim 37 227 264 10 837 847 . NR.  NR NR'
18 | Tamil Nadu &710 23883 30593 NR Z154 8154 6360 14682 21042
19 | Telangana 139 18605 18744 2242 45983 48225 571 " -NR 571
20 | Tripura 536 10553 11089 437 11459 11896 735 270 1005
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Uttar Pradesh

76481

25139 51342 25674 40058 65732 40645 3277 43922
22 |Utrakhand |07 WNRS 1489 1489 i NRC 1771 1771 1503 - NR. 1503
23 West Bengal 12386 73664 26050 24220 FT490 101710 15304 65125 20625
24 | Chandigarh 174 187 361 - NR 338 339 166 173 339
25 | Delhi 57C NE 670 1464 | - . NR 1464 .. NR- NR NR.
Total 69127 573432 642559 101501 570222 671723 20206 250640 339846
* The State/UT Govt. Report pumber of beneficiaries after close of the year and/or with the proposal for next years.

\
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Scheme of “Pre- Matrie Scholarship to Other Baclowvard Class (ORC) ]
Students”
2014-15 2015-16 2016-17
5.No, States! UTs Beneficiaries | Beneficiaries | Beneficiaries
| In Lakh In Lakh In Lalkh
1 | Andhra Pradesh .46 0.72 0.49
2 | Bihar 40.39 $ 131.44
3 | Chhattisgarh $ ~ { ¢
4| Goa 0.08 0.07 0.10
3 | Gujaral 1.20 1.09 1.09
6 | Haryana Q.00 ¢ b
7 | Himachal Pradesh 0.00 ] {
& | Jammu & Kashmir 0.00 0.46 03]
9 | Jharkhand (.10 8.90 16,85
10 | Karnataka 5.70 10,86 16.24
11 | Kerala 3.81 1.67 3.06
12 | Madhya Pradesh (.00 0 $
13 | Maharashira 3.7 2.05 $
14 | Odisha 1.02 0.87 1.00
15 | Punjab 1.76 7.68 $
16 | Rajasthan 4.24 4.56 $
17 | Tamil Nadu 3.17 0.49 1.27
18 | Telangana £ ] Q0
19 | Uttar Pradesh 1,31 .58 0.93
20 | Uttarakhand 1.55 0 0
21 | West Bengal 3.02 3.52 3.67
22 | Assam .36 0 $
23 | Manipur $ 4 $
24 | Sikkin 0.00 0.02 0.03
25 | Tripura 0.70 .71 0.68
Andaman Nicobar
26 | Island 0.00 0 0
27 | Chandigarh 0.00 0,01 0.01
Dadra & Nagar
28 | Haveli 0.00 0 0
29 | Daman & Din 0.01 0 0
30 | Delhi (.06 $ $
31 | Puducherry 0.13 $ 0.03
Total 72.81 44.26™ 24,40*

™ Provisional as data awaited from some States. Number of beneficiaries are reported
subsequently along with proposal for next year fiom State Governments,

$ Awaited firom States/UTs.

1—]‘0 L




Central Assistance (CA) released nnder the Schemne Assistance to Scheduled
Castes Development Corporation (8CDCs)

51 No. | Stafes/UTs 2014-15 20115-16 16-17
Beneficiaries | Beneficipries | Beneliciaries
l Chandigarh 3653 NR NR
2 Gujarat NE MR NE
3 Haryana MR MNE MR
4 Himachal Pradesh MNE MR NR
5 Jammu & Kaszhunir NR ME NR
] Jharkhand 54432 MR MR
7 Kerala 5578 5188 NE
8 Madhya Pradesh NR NR NR
9 Punjab 06 669 MR
1{ Tamil Nadu 26584 11512 NR
il Tripura MR MR NR
12 Uttar Pradesh 51342 400558 MR
13 West Bengal 73664 77490 MR
Total 167069 134917 NR

NR — Not Reported,




Agsistance to Voluntary Organisations working for

Welfare of Scheduled Castes,

51, " Mame of Mo. of beneficlaries | No. of No. of
" State/UT beneficiaries | beneflclares
1 | Andhra Pradesh 300 300 300
L. | Gujarat 491 120 580
2. | Haryang 305 a 380
3. | Himachal PFradesh i 50 150
4. | Jammu & Kashmir 160 260 220
5. | Jharkhand 0 4 200
& | Karnataka 1765 3070 3460
7. | Kerala 0 o o
8. | wtadhya Pradesh &50 100 1413
3. | Maharashtra 3226 1585 £185
10. | Orlssa 2140 4016 3615
11. | Rajasthan 4400 2571 4775
12, | Tamil Nadu 100 200 459
13 | Uktar Pradesh 2901 1457 4413
14, | Uttarakhand o o 0
15. | West Bengal 754 400 455
16. | NCT of Delhl 1776 1500 1650
17 | Assam 870 150 610
18. | Manipur 280 30 1245
20 | Telangana 1) A00 300
21, | NEKFDC A750 9&00 11592
22, | NSFDC 13250 14805 17008
Grand Total 42203 40614 5831D
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Centrally Sponsored Scheme of “Post-Matvic Saﬂllamhip to Other Baclova
{OBC) Students "

Sk State/UTs 2014-15 2015-16 2016-17
No, Bencficiaries | Boneficiaries | Beneficiaries

In Lakh* In Lakh * in Lakh *

1 | Andhra Pradesh 324 6.22 7.34
2 | Bilar 4.50 $

3 | Chhattisgarh 2.50 0.00

4 | Goa 0,05 0.03 (.03
5 | Gujarat 0.97 2.43 (0,93
6 | Haryana .17 0.50

7 | Himachal Pradesh {0.08 . h.os 0.12
8 | Jaounu & Kashmir 0.07 0.13 .09
9 | Jharkhand 0.94 0.69 1.21
10 | Karnataka 3.37 4,11 16.40
11 | Kerala 1.48 1.52 1.66
12 | Madhya Pradesh 3.86 225 0,90
13 | Maharashtra 2.67 3.30 .83
14 | Odisha 1.41 1.64 1.58
13 | Punjab 0.00 .71

16 | Rajasthan 0.65 (.53 (.46
17 | Tamil Nadu 1.24 1.42 1.36
18 | Telangana 7.81 0.94

19 | Uttar Pradesh 3.25 6.1 2.09
20 | Uttrakhand 0.41 D.11 0.04
21 | West Bengal 2.29 2.08 2.33
22 Andaman & Nicobar 0.01 0.00

Islands

23 | Dadra & Nagar Havali (.00 0,04

24 | Daman & Diu 0.004 $

25 | Chandigarh 0.004 0.003 {.00380
26 | Delhi .04 (.00 0.00059
27 | Pnducherry 0.004 0.03

28 | Assam 0.68 0.00 (.41
29 | Manipur 0,05 § (.09
30 | Tripura 03] 0.19 0.16
31 | Sikkim 0.01 0.01 0.01

Total: 44.07 40.93* 38.04*

* Provisional as data awaited from some States. Number of beneficiaries are reflected subsequently also

on receipt of information along with proposal from State Governments,

$ Awaited from States/UTs.
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Br. Ambedkar Post-Matric Scholarship te Economy Backward
Class (EBC) students"
S.No.| States/UTs |[2014-15 2015-16 2016-17
Beneficiarics | Beneficiaries | Beneficiaries
. ?r';flz‘;?l 267889 181287
2. | Bihar $ -
3. | Chandigarh - 158
4, | Gujrat - -
Himachal
5. | Pradesh 3577 290
Jammu
6. | &kashmir ) 8
7. | Kerala - $
8, | Odisha - $
147
9. | Rejasthan - ¥
10. | Uttarakhand - $
11. | Tripura - $
12, | Sikkim 588 272
13, | Manipur - -
Total 147 272054* 182007#

*Provisional as data awaited from States. No, of beneficiaries are reflected subsequently also on receipt
of information along with proposal from State Governments.

$ Awaited fiom State Governments,

.....



" Dr.Amhbedkar Pre-Matric and Post-Matrie Scholarships te DNT
Students™ o
2014-15 2015-14 2016-17
8.No. | States/ UTs | Beneficiaries | Beneficiaries | Beneficiaries
In Lakh InLakh | InLakh
1. | Gujarat - - -
Himachal
2. | Pradesh ) . 8
Jammu & [
3. | Kashmir i j $
4, | Karnataka $
5. | Maharashtra 376 256 $
6. | Rajasthan 5 -
7, | Chandigarh - .
Total 376 2.56*
§ Awaited

* Provisional as data awaited from States. No. of beneficiaries are reflected subscquently also on receipt

of information along with proposal from State Governments.

Scheme of Assistance to Voluntary Organisations working for welfare of OBCs
(revised w.e.f. 2017-18 -
"Assistance for Skill Development of OBCs/DNTs/EBCs")
g1, | Name of Ni:l(ﬁ:c: ii‘ Nzuu n: Eellﬁuf e —
No State/ UT Beneficiaries Benefleiaries Number of Beneficiaries
1 | Assam 0 40 0
2 | Gujarat 50 50 0
3 | Haryana 180 0 0
4 | Maharashira 530 flilk 150
5 | Manipur 530 30 150
6 | Odisha 100 0 50
7 | Rajasthan 450 2350) 130
3 | Uttarakhand 50 50 0
9 | NBCEDC 7580 15146 18748
Total 2480 16326 19248

— !111,-



Integrated Programme for Older Persons (IFOF)

SiNe | Name of State/UT | 2014-15 2015-16 2014-17
Na. of No. of No. of
Beneficiarics | Beneficiaries Beneficiarics

l Andhra Pradash 875 4840} 5000
2 Bihar 75 75 100
3 Chhattisgarh 0 25 {
4 Goa 0 0 0
5 Cujarat 0 0 75
f1 Haryang 175 550 H50
7 Himachal Pradesh 425 4510 975
§ Jammu and Kashmir K 1] {
o | Jharkhand 0 0 ¢
10 | Karnataka 515 1565 1313
11 | Kerala i] 100 200
12 | Madhya Pradesh 125 150 150
13 taharashira 490 1760 2120
14 | Orissa ATTS 1475 9395
15 | Punjzb 225 250 325
16 | Rajasthan 30 75 25
17 | Tamil Madu 1970 1895 H320
18 | Telangana 175 275 550
19 | Uttar Pradesh 475 425 as0
20 | Uttarkhand 75 125 175
21 | West Bengal 2325 1875 3650
22 | A& N Island [} q {
23 | Chandigarh 0 0 0
24 | Dadra & Nagar Haveli ] 0 {
25 | Daman and Dio 0 0 0
26 | Lakshadweep ] K {
27 { Delhi 125 150 75
28 | Pondichercy 0 0 0
20 | Arunachal Pradesh 0 25 {
30 | Assam 2500 2825 5350
31 | Manipur 1725 2025 1275
32 | Moghalaya { 0 0
33 | Mizoram 30 Q0 50
34 | Nagaland 25 25 0
35 | Sikkim { i] 0
36 f Teipura 50 75 73
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Pradhan Mantri Adarsh Gram Yojana

2014-15 ?.[Ilﬁ:_]_ﬁ 2016-17
Sl
N gizf;;}:i Mo, of Mo. of No. of
o Beneficiaries | Beneficlaries | Beneficiaries
1| Assam
2 | Bihar
Himachal The Scheme
3 | Pradesh The Scheme | holistic The Scheme
- aim a holistic development | AiME holistic
4 | Rajasthan development of fselg cred | development of
5 | ‘Tamil Nadu selected ; selected
6 | Ultar Pradesh villages and t:ﬂllla%es anlil villages and
thus it results s li;asu 5 | thus it results in
Madhys Pradesh | i1 bencficiaries . beneficiaries
7 ; beneficiaries .
the entire e entite the entire
8 | Karnataka Population of | p oo ¢ | Popalation of
9 | Punjab allotied village alloE:te 3 village allotted village
10 | Odisha in Generaland |~ 01 HE p in General and
11 | Jharkhand persons persons Persotls
- belonging 1o . belonging to
12 Chlmthsgarh 2C in he":'sngmg to 2C in
. m .
13 | Harvana Population Population Population
14 | Andhra Pradesh
Telangana
15

- |6



Centrally Sponsored Scheme for implementation of the Protection of Civil Rigiits Act, 1955 and the

Scheduled Castes and the Scheduled Tribes (Prevention of Atvocities) Act, 1989

2014-15 2015-16 2016-17
No. of beneficiaries No. of beneficiaries MNo. of heneficiarics
SLL Nuo. of No. of No. of No, of No. of No. of
No, | Name of PLYSOns pPLrsonz persons PETSONS persons persons
State/UT provided | provided | provided provided provided provided
relief to ingentive | relief to inccotive to | velief to incentive to
atroeity ta inter- atrocity inter-vaste | atrocity inter-caste
victims caste victims mavried viellms married
mariied couples couples
coupHcs
1, Andhra 4208 440 4208 1292 5408 1221
Pradesh
2, Assam NA NA NA NA NA MNA
3. Bihar 3202 NA 3209 NA 2342 NA
4. Chhattisgarh 021 80 531 171 492 142
5. Goa NA 13 NA 16 NA 12
b. Gujarat 1383 483 1549 491 2070 a67
7. Haryana 314 249 379 359 487 465
8. Himachal 36 345 47 574 58 364
Pradesh
9. Jharkhand 70 NA NA NA 117 NA
10. | Karnataka 1800 1555 1050 2041 [912 2145
. | Kerala 471 2131 333 1790 72 1466
12. | Madhya 4167 3ol 5002 405 6303 561
Pradesh
13, | Maharashtra 1118 4283 1013 3405 1440 3134
4. | Odisha 1536 802 1188 558 2108 2214
15, | Punjab 24 NA 26 NA NA 500
16. | Rajasthan 253 370 1887 304 1729 284
17. | Sikkim NA NA NA 16 NA 30
18. | Tamil Nadu 1600 2292 1325 4088 2216 1249
19. | Telangana 74 1188 111 784 1007 1212
20, | Tripura NA NA NA NA NA NA
21. | Uttar Pradesh 0594 NA Q291 NA 11369 NA
22, | Uttarakhand NA NA 62 NA 5 NA
23. | West Bengal 63 993 63 125 61 1447
24, | Chandigarh NA 23 NA 20 MNA 20
25, | Dadra & NH NA NA NA MA NA NA
26. | Daman & Diu NA MA NA NA NA NA
27. | NCT of Delhi 21 6 21 3 18 3
28. | Paducherry NA 100 NA 24 NA 72
Tatal 2787 13711 3129% 17065 39514 17218

-




Poat-Matric Scholarship for Seheduled Caste Students, (PMS-8C) Scheme

S.No. States/UTs 20F4-15 201516 2016-17
MNo.of No.of No.of
beneficiaries | beneficinries bencficiarics

i Andhra Pradesh 505843 ay008s 635102

2 Assam 31145 40236 318365

3 Bihar 125000 135000 NA

4 Chandigarh 1843 2600 3000

5 Chhattisgarh 80301 BA3d5 LHER)!

6 Daman & Diu 136 156 170

7 Delhi 25831 27064 NA

3 Goa ise 247 108

9 Gujarat 127210 134856 166582

10 Harvana 105184 76222 04377

11 | Himachal Pradesh 6832 48685 33213

12 Jammu & Kashmir 221 12452 4094

13 Jhatkhand 28710 337433 NA

T4 arnataka 315795 JEB125 207478

15 Kerala 122027 120667 131314

16 Madhya Pradesh 274018 2881358 323642

17 Maharashtra 451315 524232 404656

I8 Manipur 5502 4041 1310

19 Meaghalaya 121 133 146

20, Odisha _ 172504 170454 106468

21 Puducherry 8635 H NA

42 Punjab 286394 305822 309468

23 Rajasthan 151621 143602 310639

24 Sikkim 273 201 328

25 Tarmil Nadu TI3G2R T58200 706206

26 Tglangang 270810 265108 278363

27 Tripuia 21177 16765 14943

28 Uitar Pradesh 861474 047622 1095469

29 Uttarakhand 81415 20194 39864

30 West Bengal 514992 540976 607744

Total 5387595 5650938 3862121

NA- information not available

.....
.....
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Pre-Matvie Scholarship Scheme for Scheduled Caste Students

8.No 2014-15 2015-16 2016-17
No. of
State/ UT No. of Beneficiavies | No, of Deneficiaries Bencficiaries
| Andhra Pradesh 193138 137736 139710
2 Asgzam 62500 0 0
3 Bihar [581 453885 0
4 Chandigarh 1432 1883 2078
5 Chhattisgarh 105399 246715 119014
6 D&N Havel| 0 5% 0}
7 Daman & Diu 4 118 ]
8 Delhi 0 40 0
0 Gujarat 46318 62045 0949
10 Haryana 0 143537 0
11 Himachal {1 23572 16146
Pradesh
12 Jammu 7863 0 3770
&Kashmir
13 Karnataka 210639 0 221674
14 Kerala #8783 84250 84210
15 Madhya Pradesh 373866 303397 347356
16 Maharashira 64620 0 {
i7 Marnipur 380 1217 0
18 Meghalya 106 ) H
1o Odisha 276345 230920 139595
20 Punjab 189705 222850 125161
21 Rajasthan 264372 15358 10942
22 Sikkim 0 236 0
23 Tamil Nadu 204620 455420 350251
24 Tripura 36853 2799 0133
25 Littarakhand §2400 25719 i}
26 West Dengal 302266 0 349674
Taotal 2313972 2444760 20206463

17
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Pre-Matric Schotarship Schieme for those engaged eleaning occupations.

8.No | Name of State/UT 2014-15 2015-16 2016-17
Number of Number of Number of
Benclictarics Beneliciaries Beneficiaries
1 Assam 4049 0N 0.00
2 Gujarat o 331629 0.00
ki Hintachal Pradesh 1929 2124 .00
4 Kerala 1362 Hi] 0.00
5 Maharashtra 1] 00 4295
6 Mizaram 275 155 440
7 Odisha 1572 1135 0.00
B Ultarakhand H 1450 0.00
G West Bengal 508¢ I H{]
Total 14273 338693 34738

of Social Defence

Central Sector Scheme of Financial Assistance in the field

2014-15 2015-16 2016-17
No. of beneficiaries | No, of beneficiaries { No. of beneficiaries
| 7188 6965 7857

......



Assistance to Disabled Persous for Purchasc/Fitting of Adds and Appliances (ADIP) Scheme.

2014-15 101516 2016-17
5.No Name of the
State / Uts Number of Number of Number of
Benefiviaries Beneficiatics Bengficiaries

1 Andhra Pradesh 22157 0623 3180
2 | Bihar 3409 1115 2178
3 Chhattisgarh 4961 4002 4034
4 Goa 227 137 166
3 | Gujarat 5356 1616 28082
8 Haryana 8272 Bo9l 12453
7 Himachal Pradesh R552 3655 2306
L4 Jammu and Kashmir 4570 1770 1154
0 | Jharkhand 10953 242 806
10 | Karnataka 4023 5377 6520
11| Kerala 3223 2636 3106
12 Madhya Pradesh 16952 20009 14697
13 Maharashira 106546 37325 18596
14 {disha 8151 15421 13157
15 | Punjab 3491 21936 9882
16 | Rajasthan 13457 12568 9754
17 | Tamit Nagu 10330 10047 9538
18 Lhtar Pradesh 60309 45304 71375
19| Uttrakhand 15030 7300 3888
20 | West Bengal 13085 13988 25199
21§ Andaman & Nicobar 450 i} 36K
22 Chandiparh 91 g 223
23 Diadra & Nagar Haveli 361 <R 70
24 | Daman & Dig o5 B 35 22
25 | Delhi 4486 7451 8828
20 Lakshadweep 0 H 0
2 Puduncherry 0 ] 259
28 | Arunachal Pradesh 60 354 335
3§ | Assam 17597 10136 12876
a0 | Manipur 2908 358 6827
1l Mephalaya 1015 122 1422
32 Mizorain 415 3 £36
33 | Nagaland . BG3 22 432
34 Sikkim 112 420 0
35 | Tripura 150 1367 3031
la Telangna H23 2028 4833
Total 265602 245554 290295

)T



Scheme for Implementation of Persons with Disabilities Act, 1955 {SIPDA).

s Statsf UTs 2014-15 2015-14 2016-17
N, No. of PwDs | No.of PwDs | No. of PwDs
Trained Tirained Trained |
1 | Andhra Pradesh 60 1125 1160
2 | Arunachal Pradesh 273 15 283
3 | Assam ' 60 1625 360
4 | Bihar 90 1177 360
5 | Chhattisgarh 250 030 810
6 [ Goa 560 150 30
7 | Gujarat 230 662 570
8 | Haryana - 1415 1465
9 | Himachal Pradesh 1280 569 650
10 | Jammu and Kashmir 130 570 1290
11 | Jhaikhand 150 767 200
[2 | Karnataka 170 60 490
13 | Kerala 380 372 60
14 | Madhya Pradesh 85 1323 4637
15 | Maharashtra - 189 1310
16 | Manipur 1189 60 1275 |
17 | Meghalaya 720 170 200
18 | Mizoram 30 60 200
19 | Nagaland 60 60 200
200 | Orissa -- 817 1570
21 | Punjab 45 1083 1625
22 | Rajasthan 120 1389 2873
23 | Sikkim -- 140 230
24 | Tamil Naduw 300 736 90
25 | Telangana 1272 1954 1138
26 | Tripura N 120 537 159
27 | Utlarakhand 80 1501 1367
28 | Utfar Pradesh 150 4784 5847
29 | West Bengai 8@ 2109 3175
30 | Andaman and Nicobar Islands 1590 -- 0
31 | Chandigarh G0 -- 100
32 | Dadar and Nagar Haveli 272 - 0
33 | Daman and Diu - - 0
34 | Delbi - 900 8043 |
35 | Lakshadweep -- -- 0
36 | Pondicherry - 90 270
TOTAL 9856 28001 42043




~

£

Dr, Ambedkar Central Sector Scheme of Interest Subsidy on Educational lonns
for Qverscas Studies for ORCS/EBCs

8l.No, 2014-15 2015-16 2016-17%
STATE Mo. of No. of No, of
Stndents Btudents Stuadents

| ANDHRA

PRADESH 42 218 £LIX)
2

ASSAM 2 3 3
3

BIHAR 3 |
4

DAMAN & DIU I !
5

DELH] 1 ]
&

GOA |
7

GUJARAT 5 16
5

HARYANA 3 3
9

JHARKHAND 2 2
L]

KARNATAKA 24 57 111
11

KERALA 26 87 133
12 MADHY A

PRADESII 2 7 8
13

MAHARASHTRA 10 18 42
14

NAGALAND ] I
15

ORISSA 1 | 3
14

PONDICHERRY 3 1
17

PUNJAB 2 ]
18

RAJASTHAN [ b
i9

TAMIL NADUD 44 167 178
il

TELANGANA 21 157 175
21

UTTAR PRADESH 5 7
12

UTTARANCHAL i 2 2
23

WEST BENGAL 1 o !

Grand Total 173 776 1,000

* provisional

- i



Deendayal Disnh_]g_([ﬂﬂh_ﬂ[ﬁimtim] Scheme

0!

S1.No. Name of State/UT 2014-15 2015-16 ~2016-17
Number of Number of Number of
. ) Reneliciavies | Beneficiavies | Bencficiavies
1 Andman Nicobar 0 0 [
2 Andhra Pradesh 4935 3645 | 5234
3 Arunachal Pradesh 67 67 D
4 Assam 564 341 206
5 Bihar 323 413 521
6 Chandigarh 0 0 0
7 | Chattisgarh 360 231 372
8 Dadra & Nagar Haveli 0 { ) {
K Daman & Diu 0 0 i
1 Delhi 632 1444 3l
11 Gog 95 138 | 86 -
12 Gujarat 852 672 | 456
113 Haryana 716 642 824
14 Himachal Pradesh 30 68 49
15 1 Jammu & Kashmir 180 0 58
16 Jharkhand _ 86 58 70
7 Karnataks 594 684 518
18 Kerala 4121 2829 3302
15 Lakshdweep 0 0 Y
20 Madhya Pradesh 1250 1075 1016
21 | Maharashtra 1458 874 845
22 Manipur 1646 1329 1287
(23 Meghalayn 204 492 462
24 i Mizoram 222 215 221 .
25 Magaland 0 29 0
| 26 Odigha 2320 2462 2183
27 Puducherry 11] 117 103
28 Pumjab 964 416 976
| 29 Rajasihan 870 1034 1051
20 Sikkim 0 0
31 Tamil Nadu 797 1528 959
1 32 Telangana 6719 5334 3524
33 Tripura 112 30 140
34 Uttar Pradesh 3952 4130 ¢ 4284
35 } Uttrakhand 503 474 319
| 36 West Bengal 1453 2711 366
TOTAL 36226 15528 32298




Self Employment Scheme for the Rehabilitation of Manyal Scavengers

Sl Name of One-fime Cash Assistance Training Sanctioned Capital Subsidy sanctioned
No. StatefUT providead to the idengified
Manual Scavengers
(Nuwrmber of beneficiaries) (Number of beneficiaries) (Number of beneficiaries)
Z014- | 2015- | 2016-17 | 2014- | 2015- | zole 2014 2015- | 2016-17
15 16 15 16 17 15 16
1 Andhra 45 ¢ 3 0 0 e 0 0 0
Praclesh
2 Assam & 0 0 0 0 0 0 0 0
3 Bihkar Q 131 ¢ 0 31 0 0 0 0
4 Chhattisgarh Q O 0 0 0 0 # 4 o
o Karnataka 13 78 17 o Q 223 Q 190 a
& Madhya 0 36 0 0 100 0 0 o 0
Pradesh
i Odisha o 174 47 a 56 12 0 83 o
3 Punjab 0 87 0 0 100 246 0 21 14
9 | Rajasthan 0 194 113 0 98 0 0 0 0
10 | Tamiinadu 0 170 120 0 250 0 0 0 0
11 | Uttar 1085 7622 1261 0 1480 | 10348 ¢ 0 182
Pradesh
12 | Uttarakhand 0 134 1 0 116 0 o 71 0
153 | West Bengal a3 0 0 97 0 0 Q7 o 0
Total 1241 8627 1567 97 2291 | 10829 97 365 19¢

—
——
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Physical Achievement under the Scheme of "Centrally Sponsored
Construction of Hostels for OBC Bays and Girls" during the last three years

(as on 31A403/2017)
2014-15 2015-16 2016-17
Pliysical Fhysical Physical
SI. | State/Uts/Central Achievement Achievement Achievement
Ne, Universities Noof | Noof | Noof T Noof | Noof | Noofl
Hostels | Seats | Hoskels | Seats | Mostels | Seats
t Andhra Pradesh ] i 0 ] 3 2
2 | Jammu & 0 0 | 1ag 2 419
Kashmir
3 Madhya Pradesh 5 430 i s00 4 200
4 | Tamil Nadu 3 400 5| 400 0 0
5 Uttar Pradesh M ] 5 430 3 300
6 West Bengal 0 )] 4 400 1 100
7 | Manipur i 0 1 100 4 400
8 | Tripura 0 0 1| 100 b 0
o Sikkim 2 200 i 200 2 200
1 | Ceniral 21 1900 6 550 2 2060
Universitfes
Totul 34 2950 26 2800 21 2719

TS



ANNEXURE-II

STATEMENT IN RECPECT OF PART {c) AND {d) OF LOK SABHA UNSTARRED QUESTION NO

1708 FOR MARCH 6, 2018

EVALUATION STUDIES CONDUCTED IN RECENT YEARS

A. EVALUATION STUDHES COMPLETED DURING 2014-15, 2015-16 AND 2016-17

AND GIRLS IN U.P, M.P. AND
GUJARAT

{ii}

{iii)
{iv}

(v}

{wi}

SN TITLE QF STUDY MAJOR RECOMMENDATIONS
1. EVALUATION OF CENTRALLY {i} The pre-matiic scholarship {PMS) amount
SPONSORED  SCHEME OF should be pald to the heneficiaries quarterly
FRE-MATRIC  SCHOLARSHIP or at least half yearly.
TO OBC STUDENTS IM THE {l) The dellvery system of the PMS scheme
STATES OF PUNJAB AND should be more transparent.Steps may be
WEST BENGAL taken for electronic transfer of scholarship
amount to the Bank account of the
beneficiaries.
{lil) Svitable hostel provisians should be made,
(iv)] Awareness generation on the scheme
required.
(v} Periodic checks and monitoring.
(vi) Central share should be made availabie in the
beginning of the financial year without delay.
{uliy PMS scholarship amount should be enhanced
both for the day scholars and hostellers,
{wii) The annual income ceiling of the parents
should be raised.
2. EVALUATION OF | (ij A detailed assessment should be carried out
CONSTRUCTIONS OF for selection of districts before forwarding
HOSTELS FOR OBC 30YS the proposal for construction of OBCs Hostel.

The constructlon of hastel should he
completed on time and the possession and
hand over process could be undertaken
promptly for their operatfon within a
stipulated time frame.

All hostels should be refurbished as per its
physical indicative norms.

Design for hostels should have provisions for
ramps for barrier free movement of physically
handicapped students,

There should be a provision for adequate
budget for repair and maintenance purpose
of the hostels,

Security must he provided [n girls hostels.




™

5. TITLE OF STUDY MAJOR RECOMMENDATIONS ]

3. SOCIO-ECONOMIC & | (i) Students coming from urban and semi urban
EDUCATIONAL households constituted 27.1% and 13.6%
BACKGROUND OF STUDENTS respectively. Only 6.5 % of the raspondents
RECEIVING ASSISTANTCE were from metropolis background, Hence the
UNDER RAJIV  GANDHI RGNF can be sald to be acting as a force to
NATIONAL FELLOWSHIP AND facilitate people from rural backeground.
THEIR (i}  Fellowship money belng utilized largely for
PERFORMANCE/PLACEWMENT, the purchase study stationeries and for

purchase of laptop.

(i} Respondents are placed in teaching jeb in
university, jobs in public and privately funded
institutes.

4. EVALUATION OF VOLUNTARY {l} Submisslan of proposals with district
CRGANIZATIONS WORKING authorities, formatiogn  of  fnspection
FOR THE WELFARE OF 5Cs I committee, inspection date and status of its
KARNATAKA, MADHYA forwarding to concerned state directorate
PRADESH & WEST BENGAL, with concurrent status and jts status with

central Ministry should be on electronlc
tracking system to ensure speedy and
transparent facilitation.

{ii} Sanction procedure through single window
mechanlsmn,

5. EVALUATION QF THE | (i} Meed for disbursement of timely grant.
EFFECTIVENESS OF | {ii] Vocational training provided hy the IRCAs to
INTEGRATED the addicts for rehabRitation and to their
REHABILITATION  CENTRES dependent family members to be
FOR  ADDICTS {IRCAS) improved.

GETTING GRANT-IN-AID | (Hi} WNeed for monitoring system
UNDER THE SCHEME OF '
ASSISTANCE TO VOLUNTARY

DRGANIZATIONS FOR

PREVEMTION OF

ALCOHOLISM AND

SUBSTAMCE [DRUGS) ABUSE

6 WMONITORING THE {I) Funds for SCSP should be earmarked from
EFFECTIVEMNESS OF total State Plan Qutlay at least in proportion
IMPLEMENTATION OF to the share of SC population of State/UT

SCHEDULED CASTES SUB-
PLAN ({SCSP} AND OTHER

SCHEMES BEING committees should be constituted to monitor
IMPLEMENTED FOR THE the implementation of various schemes
WELFARE AND under SCSP  of wvarious development

(if)

population.
State and District/ Block level Monltoring




.

(v}
{vi}

{wil)

S.N, TITLE OF STUDV MAJOR RECOMMENDATIONS
DEVELOPMENT OF departments.

SCHEDULED CASTES {fij The nodal department should alse be
equipped with adequate & trained manpower
for proper implementation of schemes under
SCSP.

{iv) Evaluation of the impact of economic
development schemes implemented under
SCSP on the socio economic conditions of 5Cs
should be conducted by the nodal
department on a regular basis.

7. EVALUATION OF SCHEME OF | {I} Need for competitive honerarium as per
ASSISTANCE TO VOLUNTARY prevailing market rates for the tralners.
ORGANISATIONS WORKING | f{ii} Courses offered under the scheme may he
FOR THE WELFARE OF OBCS recognized by concernad ODepartment of
IN  THE STATES OF State/Centre for better job prospects of
MAHARASHTRA, successful trainaes.

RAJASTHAN, GUJARAT, | {ili} The Department may conslder of increasing

ODISHA AND HARYANA the assistance per project.

{ilv) Stipend may be enhanced.

B, EVALUATION FROM THE Evaluation report has been accepted by the
THIRD PARTY QF PRADHAN Department for incorporation of proposed
MANTRI  ADARSH GRAM changes in to the scheme guidelines. Major
YOJANA (PMAGY) CARRIED Recommendatlans are:
ouT BY NOTIONAL | (i} Use of Gram Panchayat Development Plan
INSTITUTE OF RURAL {GPOP) concept.

DEVELOPMENT AND | (i) New set of monitorable target for progress

PANCHAYATI RAJ {NIRDPR), monitoring and declaration of village as

HYDERABAD DURING 2016- Adarsh Gram,

17

EVALUATION  OF  BABRU | () 63% belongs to BPI. category with average

JAGIIVAN RAM annual income of Rs. 23,152/-.

CHHATRAWAS YOINA | {ii) Average ruoms per hostel was 19 35 against

SCHEME FOR SC HOSTEL 20 sanctioned,

CONDUCTED BY M/S, | {ifi)  Average occupancy per room was 8 as per

DEVELOPMEMNT AND the sanctioned norms.

RESEARCH SERVICES PVT.|({lv)]  Awerage gapinsanction and construction of

LTD, MNEW DELHI. hastel was 2 years,

70% hostels reported having some king of
rule book.

Merit based selection of Inmates along with
annual family income, casta of the student,
efe.

46% hostels have provision for reservation of

f—gﬁi"*




s.N.

TITLE OF 5TUDY

MAIOR RECOMMENDATIONS

{vifi)
fix}
()
(xi)
{xii}
{xiii)
{xiv)

(xv)
fxnl}

disabled children,

Basic minimum facilities are available in
almost all hostels with some degree of
variations.

Account book was avallable in 71% hostels.
Admisslon register was availahle and
maintained In all hostels.

Attendance register of students and staffs
was available and maintained in all hostels,
Stock register was available and maintained
In 86% of the hostels,

Salary register was available and maintained
anly in 445 hostels of Qdisha.

Facility of Regular health check-up available,
Avallability of first aid kits.

Drop outs have started reducing.

{xvif) Students preparing for competitive exams

gat opportunity for admission in good
cnaching institutions.

fxviii}) Academic performance of bath boys and girls

{xIn}

(xx)

[xxi)

turing their stay in the hostels was
reportedly good.

After moving out of the hostel, most of the
students in Madhya Pradesh continued their
higher studies, In Punjab, they continued
their studies only till they got soma job. In
Odisha, they started working. In West
Bengal, some of them continued their higher
studies and started working.

Benefit of providing hostel facilities reached
to the right category of target groups; and
poor 5C students coming for studies from
fong distances,

Thus, outcome of the scheme in study areas
has been in conformity with the objectives of
the scheme.

{(xxii) Academlc performance across States

improved,

{nxiii) States do not allocate for maintenance and

upkeep. Stipend given to the students is
used for food and other necessities.

{xxiv) Most hostels do not have any routine

grrangements far cleaning, cooklng and
security.

RECOMMENDATIONS:-

.—?)"[}-“_




()

SN TITLE OF STUDY MAIOR RECOMMEMNDATIONS

a) Central Government to partly bear the costs
of maintenance of hostels,

)] To build upon the existing hostel scheme and
provide for residential schoals, especially for
5C girls.

C) Hostals should be lacated in educational
hubs far the beneflt of the targeted
beneficiaries.

d) Proper monkitaring machanism from the
Ministry.

el Uniform norm for maintenance and upkeep
of hostels.

f} scholarship amount should be increased to
compensate escalation of prices .

10 EVALUATION OF | The Department has approved merging of this
"UPGRADATION OF MERIT| scheme with free coaching of SC and OBC Student’s
OF SC STUDENTS* SCHEME | schame,

HAS NOT BEEN CONDUCTED
IN RECENT YEARS.

11 EVALUATION OF TOP CLASS | Since, the report was general in nature and did not
SCHOLARSHIP 5CHEME FOR | offer any effective suggestions, it was rejected by
5C BY M5, DMG | the Ministry.

COMNSULTING PVT. LTD.

12 EVALUATION OF FREE | The Study Report has been submitted along with
COACHING SCHEME FOR SC| findings and palicy recommendstions after
AND OBC STUDENTS BY HI- | evaluating the coaching Institutes and their
TECH. INSTITUTE  OF | performance, empanelled under Old Free Coaching
INFORMATION Scheme for SC and OBC Students, The Scheme has
TECHNOLOGY, GHAZIABAD. been revised in 2016 and by and large all the

recommendations suggested in the report have
already been taken care of in the revised scheme, |

B. EVALUATION STUDIES COMPLETED DURING 2017-18

5.N.

TITLE OF STUDY

MAJOR RECOMMENDATIONS

1 FUNCTIONING OF OLD AGE
HOMES
CENTRES
INTEGRATED REHABILITATION
CENTRES FOR DRUG ADDICTS

[CAH}/DAY  CARE
{DCC} AND

A, IRCA:

(i) MNeed for Refresher training to update the
managers about the innovative methods and
technigues used globally,

fij Time Period of De-addictlon should be




)

(IRCAs) FUNDED BY D/O SOCIAL
JUSTICE & EMPOWERMENT

(i}
{iv}
fv)

{i}

(1)

Increased to avoid relapse,

Funds sanctioned for the food/ meals should
be increasetl.

Extensive spread of awareness in the
catchment areg should be done.

Use of un-used government huildings for
iIRCA centres to save rent expenses and for
better Infrastructure.

OAHs/DCCs:

Keeping in mind the needs of sentor citizen,
need for a designated vehicle or ambulance
fn case of emergency far any QAH.

Assisted devises Itke wheelchair and walker
to be made avallable.

{iii} Fund sanctloned for food/meal should be

increased,

fivl Western style tollets should be provided for

fw)

senior citizens.
Awareness Camps should be organised for
the publicity of OAH & DCC.

EVALUATION STUDY ON "SELF
EMPLOYMENT SCHEME FOR
REHABILITATION OF MANUAL
SCAVENGERS (SRMS)"

ifi.

The authorized agency should make
sustalned effort In monitoring the transfer
of One Time Cash Assistance [OTCA) through
the banks.

In-order ta increase the number of
enralments, the documentation process
should be made easier.

Monitoring and  sensitization of skl
development tralning partners needs to he
enhanced.

iv. The amount of Stipend should be increased
for skill development programmes,
v. Documentatlon for loan process should be
made simpler.
vi.  SHGs formation should be encouraged
EVALUATION STUDY  ON {i} Al hosteis should be provided with basic

"OUTCOME BASED
EVALUATION OF BABU
JAGIVAN RAM CHHATTRAVAS
YOQJANA AND CONSTRUCTION
OF HOSTELS FOR OBC BOYS
AND GIRLS"

(i}
{iii)

fiv)

facilitles like computers, RO/water tooler,

Solar Heater, Television, games facllity etc.

All girls hoste! should have female wardens

anly.

Mandatory construction of houndary wall

around the hostel and posting of night

watchman in every hostel.

Scholarshly amount should be increased as |




s

(v}

this farnﬁjﬂr source for food and ather
companents of expenses by hostel Inmates,
The hostals sanctioned under the scheme
should be located in educational hubs for
the benefit of the targeted beneficlaries,

EVALLIATION 5TUDY

ON

"WENTURE CAPITAL FUND FOR

SCHEDULED
ENTREPREMELRS"

CASTES

{);
(fi}
{iii}

{iv]

v)

Tenure of [ban may be extended to 8-10
years,

Facilitate financing for meeting margin
money raguirements,

Facilitate the cases of scheduled caste
entreprenewrs  through  single  window
clearance,

The procurement policy of Government and
PSUs provide for 4% procurement from
MSMEs promoted by Scheduled Caste and
scheduled Tribe entrepreneurs. Howevar the
procurement conditions envisage supply of 3
fivad quantity for which the small
entrepreneurs in this category do not
qualify.  Concerped  Ministers,  State
Governments and Public Sector undertakings
may be advised to change / relax the
stipulated quantity conditions,

The interest subskdy available to MSMEs may
be made available to Scheduled Caste
entrepreneurs of the scheme,

EVALUATION STUDY
"OUTCOME

ON
BASED

EVALUATION OF POST MATRIC

SCHOLARSHIP SCHEME
& OBC STUDENTS"

FOR 5C

(i)

{ii}

(iii)

{iv}

States may conduct speclal audit of
nstitutions with regard to the eligibility
conditions, payment of tuition fees and
maintenance  allowance  every  year
subsequent to release of the tuition fees and
maintenance allowance

Special inspection may also be conducted by
the States to verify actual boarding status of
beneficiary students in the hostels of the
academic institutions in respect of those
who gvail maintenance allowance under the
scheme.

The fostitutes admitting the beneficiary
students should submit annual raturn to the
State Government providing details of
admisslon, pass out and drop out details
including the fees received from the
students.

It is proposed that advisory may be issued by

,_%g,.._




the Government of India to banks to evolve a
mechanism where the bank accounts of
students are not made dormant due to lack
of periadic transactions.

INDIAN SPINAL INJURY CENTRE, | Impact Evaluation Study of the Scheme was |

canducted by National Productivity Council {NPC),
Fina| report has been submitted by NPC. It has
been accepted with minor modifications.

J
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